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AXIS FINANCE LIMITED
(CIN: UESH21MH1985PLC2126T5)
#xs House, C-2, Wadia Inbarnational Centre,
Pandurang Budhkar Marg, Worli, Mumb = 400025

A

AXIS FIMAMCE

APPENDIX IV [See Rule 8(I)]
POSSESSION MOTICE (For immovable property)
[As per Appendic IV read with rule B(1) of the Security Interest (Enforcement)
Rules, 2002]

Whareas, The undersigrad being he Aulhonzed Oiicer ol tha Axis Financa Limited [AFL),
under the Sacuntizatfion and Reconstruction af Financial &ssets and Enforcemeant of Securnity
Interest Act, 2002 and inexgrcise of Powers conferred under Secton 13 (12) read with the
Ruka 3 of the Sacunty Inberest |Enforcament) Rules, 2002, issued a Demand notice dated
21zt August 2025 caling upon the Borrowar(z) | Guarantorfz} | Morigagoe's) (1) Rahul
Kumar Patel (Borrower cum Mortgagor) Divya Patel (Co-Borrawer] having addnass at B-
501 Shiv Sangini Residency Opp Satyam Reskdency Yogl Chowk Surat Gujarst 385010
whi have mistgaged the immovEble propety Baing all the peace and parcal af the lard more
particularly descrbed below, fo-repay the amount menticnad in the nolice being | Rs
42 67,267 [Rupees Forty Two Lakhs Sixty Seven Thousand Two Hundred and Sixty
Seven only] as on 1dth August 2025 wih further interest at the coniraciial rate hereoa Gl
thee dabe of payrnend within 60 days from the date of recelplof the sald nobice

The Barrawenjs) | Guarantar(sh / Morbgagor|s) having eded to repay the amount, nofice s
hereby given jo ihe Boroweris) / Guarantons) | Maertgagons) and the pubdc in general that
the upderssgned has lakan PHYSICAL POSSESSION of the propedy descrbed herein
belore in exercise of powers confierned on himfer under Section 13(4) of the seid Aot read
with Rl 8 of the Securily |rhenest (Enforeemant) Rules, 2002 on 218t day of April ofthe
year 20286,

The Borrowen{z}  Guarantoris) / Morgagor(s) in panlicutar and the pubdic in general is hemaby
cavtiored not b deal wilh the propary and ary deakings wilh the propery will be subject o
the charge of the Axis Finance Limitad for gn amount of Bs 4547317 [Rupees Forty five
Lakhs Forty Seven Thousand Three Hundred and Seventean anly) a5 on 20.03.2026
with furthar interast tharean at the canireciual rates togather with costs, cherges, efo. of Axis
Finance Lid wnbl fhe full payment or realization i full

The Barrowar|s)/ Guaranion's) / Marlgagons) ablention is invited o provisions of sub sackian
(8] &=ub=acsani13)of section 13 oftha said Act, inrespeci offime available, to regdeem the
gEcuned a5ses

Property detads- & that pace and parcel of beatng non agricullural plabof and in Mok Puna
, Surat lying being [and bearing B.5 MO 3022, 3032, 318,319,320 & 321 Paikki Block no
MED admeaguring 8195 5q mirs TP Zchemse Mo (60} Puna FPno 117 [SubPlof Mo 1)
admeasunng 6476 sq mbrs known a5 ABHISHEE ARCADE Paikki Ground Floor ShopMNo G
-10° Budt 1n area admeasurng 15.57 sq f carpat area admeasuring 14 83 sq mérs &
Registration Sub district & Diginciwithinthe state of Gujarat and bounded East: Shop Mo G
~ 11, West Shap No G-9, Narlh - By Passapa, Sauth : Compourd Wal
Date: 115t April 2026

Place: Surat

For Axis Finance Ltd
Authorized Officer

DESCRIPTION OF THE IMMOVAELE PROPERTY I

Registered Office:19-A Dhuleshwar Garden,
Jaipur, Rajasthan, India, 302001,

F-10)

SMALL

FIHAF_:JCE

BLb M wwwau.bank.in

LOAN AGAINST GOLD - AUCTION NOTICE ON "AB IS WHERE IS" BASIS

The below mentioned borowen's hiade bean sl notices 30 pay thair outstanding amounts
Iowwaris [ha lnan ageenst gokd tacities avallan rom &4 Smal Finance Bank Limflad (Bank"}, Since
thae mprrorese s hiasthave Tadled b mnay hisithair dues, we arg consbairad o conduct an auctan of

mantioned branches according %o tha mode specified therein. in the case of deceased barmowe s
oll condilicrs will B applicabls o legal hers. Please note that inths event of failure of the above
aviction, the bamk reserves is right to conduct another auction without prior intimation.

Physical Auction Branch Details

JHALOD MUYADA BUS STOF -LIDGE000100ZE05 LISGE00N1 6530 |Dakhed Godi
Road -L255660000551 FI8|DEVGADH BARIA -L2EG500009534458 LZBG60001050989
LESER0000980160 LISE6OHT 16725 MEGHRA] ROAD MODASA -L25660001163161
L2SG60001Ta2355 L2S660000061470 L25660001470793 LISEE00010388TT
LEFGR00M OI0TET  LISGEODII08TISS LI5660001038367 LISGE000T00131T|Hazira
road Adajan Surat -L28660002132383 L2O5660002007569 L28660001500168
LESEeDHMTTI02E LISEE00I0994154|HIMMATNAGAR MEL -L25660001418583
L2B6EE0002 192028 L2AGE000T434592|BUS STAND ROAD GODHRA L 2566000161 7528
L25660001128528 LISEE0000851255 L2Z5Ge001600648 LISEE000I0DETIIE
L2SEE0001024524|SURAT KATARGAM -L2EEE00O00DTAEEE LISEE000T1O0FIEN0
LZSEE0002115045 LESEE000ZI0ERE2I|AHMEDABAD - CHANDKHEDA -
LZSGEE0000TSETOE|DHANSURA -L25GE000T 134098 L256E0001269T722
L25660001144357 LIaEE000TET655E LASGE00010860835 LISEE0001115303
L2S660001 162623 LaGGE000T0145983 LISGE0001090027 L25GE000008ES5E
LESGE0001 145285 VALLABH VIDY ANAGAR -L236600M13187 TR DHANSURA MODASA
ROAD BAYAD -L2ZS660001169450 L256600610895940 LISGE000106414T
LZSEE0O0D217ITES L2S6E0001130514[Jamnagar Lal Bungalow Road -
LESGE00020TIRAT 2506000208120 L26660001559440 LIS600002044592 8| Dehoam =
LES6R0002200815 LZSGEE0001123467 LISGEE00M110TTIS|RAJKOT RAINA ROAD -
L2SG60002168938 L256600021 22602 L25660001160096 LISEE0O001157008
L256600011635681 LZS56GEO00009G6606T L25660009400318
LZSEGOROOTI0GEERA|SHAHERA L2SEE00011096R88 L25660001094030
LESEEQ001107068 L25660001108E66|MAHUDHA -L25660000B852844
LESGE0on1o2 87| FIPLOD -L2B6600011 068146 L25660001066584 L25660001053208
LESGE000IGET 102 LEFGR00FTIZIL0TE| TALOD L25660001118585 L2Se600011120620
L28660001119028 L2S6600011567E LaSG60001745828 LISEE00011473%2
LESGR0001 005410  LISE60001 1557 26|Meghra) -LIS6600N 112106 L2566000 1042340
LESGEOO01OTSITE LESEEI001 0378 LESEG0001 129236 Jamnagar L 2566000101 #8356
LZ3660001153430 L25660001140105 L2SGE0O0010T4308 | Ankleshwar -
L2GGE000TAZ4398JCHIKHALI KHERGAM ROAD -L256G0000994504[Dholka -
LESEE0000869152 LISE60001 108226 Himmainagar -LZ568001161655|MODASA
GODHARA HIGHWAY LUNAWADA -L2GGE000T10T7TZE|BORSAD RATANM PARK
SOQCIETY -LZGE0000F070ZE LISG600011620083 LIS660000803345]Kapadvanj -
L2GGE0001025842 LISEE0001174950|Karjan -L2SAE0001025742|Balasinor =
LEZS6E0001 006038 Vifapur -L 2566000221 83T 2| Karalibaug Vadedara -L 256600011 56955

DCE Bank Limited
Regiznal Office: 8th Floor, Panseama Complex, Bodyline Cross Road
Cop. IFCI Ehawan, C.G. Raad, Ahmedabad-380008.

POSSESSION NOTICE
(FOR IMMOVAELE PROPERTY)

Whereas, the undarsigred baing the authonzed officer of DCB Bank Limited, under tha Secuntizalion and Reconstrustion of Financial Assets and
Enforcement of Sacurity Intenast Act 2002 (54 of 2002} and n exarcse of powens confarred under secion 13012} read with rule 3 of the Security
Irderest (Enforcement) Rutes, 2002 Issued a demand notice dafed 84-10-2024 calling wpon MR, ASIFKHAN KHAN & MRS, MUKHTARI
SARBAR & MR.RASIDKHAN SARVARKHAN KHAN 1o repay the amaunl menbicned in the noton beng Tomal Rs.14.96, 833,63 [Rupees
Fourteen Lakh Minety-Six Thousand Eight Hundred Ninefy-Three and Sixty-Three Paiza Only) as oo 4™ October, 2024 within 60 days fram
thea data of the said natice.

The bomrower a5 well as the guarantors having talled io repay e amount, notice is hereby given 1o the borroiwer! guaranior in parlicular and the
public m genesa thal the undarsig rad has lakan possassion ol tha groparly descabad hersn befow in exercise of powecs conhemed an him wdar
sub-saction (4] afsaction 13 1he &ct read with the nule 8 of fhe Security ntere st Enfarcement) Rides, 2002 anthis 19" dey of April of the year 2026,
The barrawer | pussantors in paricular and the public in general are hereby cautioned nat 1o deal with the propery and sy deaings with the
propery will be subiect o the charge of DCB Bapk Limiled, for an amount RS.14,96,893.63) (Rupees Fourtesn Lakh Minety-Six Thousand
Eight Hundred Minety-Three and Sixty-Three Paisa Only] 2z on 4% Dctober, 2024 inloan account rumber DRHLANKDO437005 and payable
with further infarestthanzon und payment in fll,

The barmower's abiention 15 invibed o provisions ol sub=sechion [8) of section 15of the 821, in respect of ime available, o redaes e seoured kssals

DCB BANK

DESCRIPTION OF THE IMMOVABLE PROPERTY

ALl PIECE AND PARCEL OF FROPERTY BEARING PLOT NO.E-D, AFPROVAL PLAN PLOT NO.B-22, ADMEASURING AREA T0.64 50.
MTRS. REVENUE SURVEY NO.135,136/B, NEW REVENUE SURVEY NO.351,349 TAJU SARIYA RESIDENCY, AT, DISTRICT BHARUCH,
SUB-DIST. ANKLESHWAR, MOUJE KAPODRA, BOUNDED BY. NORTH-PLOT MO, B-8, SOUTH-PLOT MO, B-10, EAST-SOCIETY ROAD,
WEST-PLOT NO. B-4 [The Secured Assets)

Date: 2042026
Place: ANKLESHWAR, BHARUCH (Gujarat)

Sdi- futhorized Officer
Far, DCB Bank Limited

& Regd Cff: 701, Tth Floor, Aggarsal Corporate Tawer, Phot Mo, 23, District Centre, Rajendra Place, Patel Nagar, Mew Delhs-110008

CAPITALINDIA
PUBLIC NOTICE E-AUCTION FOR SALE OF IMMOVABLE PROPERTIES

E-Auchon Sale Nefica of 30 days for Sale of Immavable Assetis] undar the Securitesation and Reconstructian of Financial Assets and Enforcamsnt
of Sacurity Interest Act, 2002 read with provise to rule & and 5 of the Security Interest (Enforcement] Rules, 2002

Moticn i5 beenby given be the pudlic in gensral and m paricular o the Bormowen's) and Guaranlon(s| fhal the bake described immovable properfies
micrtgagedichanged to fe Secared Credilor, the pogsession of which has besn [Bkan by the Authonzed Oficarof Capital India Fnence Lid iSecured Creditor, wil
ke ol o g |5 b (5, Y AS Es wihat s, snd “Whabeses thene is” onthe date and tme mentionad rerein beboe, for recoveny of the dugs mentianed Fesain
Escday v Turieer intorest and lher gaperans thenean e date ol nealizaon, due 1o Caarlal India Finance LidSecuned Cratllon Inom e Borowers and
Guaranian’s) menlianad hersin bedow. Tha reserve price, Earmast Money Depos#{EMO) and last data of EMD dapostis alo menfoned hamein belma;

Borrowerjs| ( Guaramtor(s]  Demand Notice | Description of the Immovable property | Reserve Price, EMD & Last | Date and timeafl
{ Loan Account Date and Amaunt irEk.TI'pa‘.F'iecs..EJ.'-n:...ﬁarcel O Shoo Mo, 21 | Date of Submission of EMD E-Auction

(1) Mrs, Patel Sushilaben |  Demand Motice Date | To 25, 43 & 44 First Fioor {chy Survey Mo, | Reserve Price: Duste:

Naginkhai Proprietor of | 19.04.2025 and Amount | BTE0E0N012S To 33130 To 134). First | Re. 1.30,00,000/- [Rupees | 23052026

Ws Umiya Sales & Steels | of Rs 109,103,648 | Ficor, Mandani Plaza, City Sunvey Mo, | GneCrore ThirtyLakhs) | Time:

Works (2 Mr. Patel {Rupses One Crore Nine | 6780/a Mouje Kapadvanj Taluka | EpMp: Rs. 13000001 11:00 am to 02:00 pm
Sunilkumar Ishwarbhai | Lac Thirteen Thousand | Kapadwar) Disirict Khada Which 15 | [Rupees Thirteen lakh Only] | (with uniimited
{3) Mr. Padel Six Hundrad Forty-Six | Boundied As Uindar. North By As Par Tl | |oevemandal Value extensions of 5§
Yogeshkumar Only} as on 190472025 | Deed South By As Per Tile Deed Easl | pe  4300004Rupees One | minute each)
Gavindbha with future interest | By - As Per Tille Deed Wost BY | | ah Thirty Thousand Ondy]

Loan Aecownt No. thereon till the date of | - AsPorTile Deed Last date of EMD Deposit

NLNLAPAMDODI5161 entire payment | 251052026

E-zuction wil be conducted “oniing” thiough AUs 4Cksune on hips:ibarkauctions i, For detaled temes and concditions of the sale please Coraact Mig
dCicaure [Help lne Mos Landine —  (40-23736405; 314200006102, mib@bardauchans im M. Kilesh Pawar, 8142000725, Meeshiiihankaurions.in, Ar.
Shailendra Kumar, 8142000030, shaikndrai@ibankaucions.in, or refsr o the ink hepsianaucions.in,

For furiher detalls, contact Ar, Sandeep Kamar, Senkr Manaoes, Mobde Me. 7053016204 Emed 1d. Sandeepk kuman@ieaptalindis com, Akshay Kapas,
Ceputy Marager - Colection Mable Mo- B26T440322 Emal 10- akshay apesifeaptaindiacom: and Dhatval M, State Credit Marager Moblke No-
TTS591 I8TS Emall T - chawal menEcapitaindia. com of Gapita! Indian Finance Lid

E-AUCTION NOTICE
FOR SALE OF IMMOVABLE ASSETS

e-fuction Sake Nofice for Sale of
Immovable Assefs under Securitisation
and Reconstruction of Financial Assets
and Enforcement of Security interest Act, =
2002 read with to Rule 8{EV3(1) of the =],
Security Interest{Enforcement) Rula, 2002

Motice Is hereby given 1o the public in general and in particular to the Borrower(s) and Guarantoris) thal the below described
immowable property mortgagedicharged to the Secured Creditor, the Physical’Symbolic possession of which has been taken by
lhe Autharised Officer of Limon Bank of India | Secured Creditor), will be sold an “As is where i, "As is what is” and "Whatever
thare is" on the date manfioned below for recovery of dues as mentioned hereunder to Unicn Bank of India from the balow-
mentioned Borrower(s) & Guarantor(s). The Reserve Price and Eamest Money Deposit (EMD) are also mentioned hereunder

DATE OF E-AUCTION: 12.05.2026 (Tuesday)

TIME OF E-AUCTION: From 12:00 PM to 05:00 PM

Branch; Ankleshwar<, Near Panchayat Bhavan, Station Road, Ankleshwar, Dist. Bharuch, 353001
Branch Contact- Shri Dilip Chakrawarty Mobile - 3004229536

Scan QR to Know More

i@ 5% (f7) Union Bank 0 &

LT T W TERA A Grsanmnsal of Ik Undessking
Regional Office, Union Bank Bhavan,
2nd Floor, Near Kala Ghoda Circle,
Sayajiganj, Vadodara, Gujarat-380005

Dabe: 29-08-2026 Place: Bhmedabad |Gujaral] 50- Anthorised Cfficer Capital India Finance Lid
CORRIGENDUM NOTICE: Referance Loan no. HLMLAPARDODISHET,

{1} M. Patel Sushilaben Naginbhat Propriebar of Bl's Uméya Sales & Steels Works {2) Mr, Patel Sunilkumar |sbesrbha (3] Mr, Patel Yogeshkumar

Gavindishal

Diear &

Wi heeresty rectify gur earker nolice dabed 1802026 vide Rl ro /Subict PUBLIC NOTICE FOR E-AUCTION SALE OF SECURED ASSETS sénlto you, 23

(8508 )

i the said notics nadvertanty wehad mentioned the LAST DATE OF SUBMESSION OF BHDE.: 39.05.2026 & DATE OF E-ALCTION: 25.05, 2038 whare as the

cormeci LAST DATE OF SUBNSSSI0N OF BIDE; 25052008 & DATE OF E-AUCTION: 28,085,203 and nof as man linad in cur sariar nolio:

You are requesled fo kindly feal this as the correct informalion b the axdan 25 manlionad above and the resd of the contants of the previdus nofica daled

16042026 are frue and cornecd and does not reguire any change so- e sama are not being rapeabed harsin for the sake ol brevily,

The sames foryour mlimatian ard referanca for furharnecessarny actions Regards,
Capilal India Finance Lid

' shubham

L @ SHUBHAM HOUSING DEVELOPMENT FINANCE CO. LTD.

Corporate Difice : 425, Udyog Vihar Phase IV, Gurgaon-122015 (Haryana)
Ph.: 0124-4212530/31/32, E-Mail : customercare@shubham.co Website : www.shubham.co

Branch: Sama- Savli Road, Vadodara (25841}, Shilp Emporium, Near Sama Talav, Dist: Baroda-330024.

Contact 3h. Hemendra Sharma Mobile - 8737973474

FRegistraton  Distect &  Sub-Distrct
Vadodara at Moje - Vadiwadi, the land
Revenue Survey Mo, 1, 33, 42, Gity
Sureey Mo, 522, wherein Nutan Bharat
Co, Operative Housing Sociaty Limited|

Property Amt ) Eagnﬂa
) S | oot | oy | e ot pich
' Owner Name Fﬂslls_e&:lun 1.032026 | EMDin
= ¥p (in Rs. Lacs)| Rs. Lacs
Adarsh
Faints EumrtEl! Flat Mo. 301 on 2nd Floor & Flat No.
Top. Wrs. ANRA  1I047A on 3ed Floor, Moonl Complex
Esmhflghh“'hf'”h“ R.S: No. 402 Paiki. Plot No. 1401/4-11 “Zm;'r'm S —— 40.78 9.18.000.00
1 Aana-nd!:ani Mr. Lithe Hut Chowkdi, Ankleshwar .ﬁ.shél:bhai — | #Interest | —
Bhatt {Guarantor) [GIDC. 14th E Road, Meje Piraman.| “pb Fysical | 4 Expenses | 9180000
2 Mr. Balvesr  |Sub-Disirict Ankieshwar and Distt %
Singh Rana Bharuch,
[Guarantor)

Wote: 1. in the event of falfure of physical auction e-auction may be conducted by wsing
webdink - htps;!gold samilin
2. Plsase consider this nofice as a pre-notice for the next awection n case the progosed
auction faiks,
3, Tha action ks subgact 10 cartain tarma and conditlons in the bed Tonm, which | mate
awailable belors the comemancement of au clign
Sdi-
Manager
AU Small Finance Bank Limitad

FORM A
PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF
CENTURION REMEDIES PRIVATE LIMITED

RELEVANT PARTICULARS

1. | Name of corporate debtor Centurion Remedies Private Limited

2. | Date of incorporation of corporate debtor|21.04.2003

3. | Authority under which corporate Registrar of Companies - Ahmedabad
debtor is incorporated / registered (Under Companies Act, 2013)

4. | Corporate Identity No. / Limited Liability
Identification No. of corporate debtor U24231GJ2003PTC042254

5. JAddress of the registered office and|Registered Office: G/5, Industrial Estate
|principal office (if any) of corporate debtor |Gorwa, City: Vadodara, State: Gujarat,
India-390016.

Additional Facility: P-3, Savli Biotech Park,
Manjusar Road, Asoj, Vadodara-391775.

6. | Insolvency commencement date in

respect of corporate debtor 20.04.2026

17.10.2026
(180 days from the commencement date)

7. | Estimated date of closure of insolvency
resolution process

Name: - Mr. Mohit Chawla
Registration Number: -
[BBI/IPA-001/IP-P00524/2017-2018/10949

8. | Name and registration number of the
insolvency professional acting as
interim resolution professional

9. |Address and e-mail of the interim
resolution professional, as registered
with the Board

Address- SCO 26, Level I, Shri Balaji
Complex, Old-Ambala Road, Dhakauli,
Zirakpur-140603

Registered Email id:
camohitchawla@gmail.com

Address- SCO 26, Level lll, Shri Balaji
Complex, Old-Ambala Road, Dhakauli,
Zirakpur-140603

Email ID for Correspondence:-
centurionremedies.cirp@gmail.com

10. | Address and e-mail to be used for
correspondence with the interim
resolution professional

11. | Last date for submission of claims 04.05.2026

12.|Classes of creditors, if any, under clause
(b) of sub-section (6A) of section 21,
ascertained by the interim resolution
professional

13.|Names of Insolvency Professionals
identified to act as Authorized|Not Applicable
Representative of creditors in a class
(Three names for each class)

https://ibbi.gov.infhome/downloads
centurionremedies.cirp@gmail.com
Not Applicable

14.| (a) Relevant Forms and
(b) Details of authorized representatives
are available at:

Notice is hereby given that the National Company Law Tribunal, Ahmedabad Bench, has
ordered the commencement of a corporate insolvency resolution process of Centurion
Remedies Private Limited on 20.04.2026 in C.P.(1B)/109(AHM)2026.

The creditors of Centurion Remedies Private Limited are hereby called upon to submit their
claims with proof on or before 04.05.2026 to the interim resolution professional at the
address mentioned against entry No. 10.

The financial creditors shall submit their claims, together with supporting evidence, only by
electronic means. All other creditors may submit their claims with supporting evidence in
person, by post, or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties. Sq/

Mohit Chawla
Interim Resolution Professional

Place:- Zirakpur
Date:- 22.04.2026

fim
oL BN

Mr. Abhay
Ramjibhai

2 | Paghdar
(Bormower &
Mortgagor)

is organized, in said scheme, Plol Mo, 3,
adm. 511.20 sq. meters situates,
wheren Scheme namely "Kesant Flals”
i& arganizad wherain on Third Floor of|
Tower - B, FlabtOffice Mo. 303
admeasuring 625 5. feel bult-up areal
gituated at Alkapuri, Viadodara, bounded
as folows: East Flal No. 303, West
Adjoining Buiding. North: Flat Mo, 301 &
Fal Moo 202, South: Adjoining Buldging

Mir. Abhay
Reamnjibhai
Paghdar

Fesidential

Physical

37 B6
# Interast
+ Expenses

26,06,000.00
2 90,600.00

Mr. Rathod
Ketankumar
3 | Marsinhbhai
{Borrower &
Mortgagor)

Union Bank of

Registration District & Sub-District
Vadodara at Moje - Vadwadi, the land|
bearing Revenua Survey No. 1, 373,
42, Ciy Survey Mo, 522, whersn
Mutan Bharat Co, Operative I-!-nusi-!-gl
Society Limited is organized. in sad
scheme, Plot No. 3, adm, 511.20 sq.
meters situates, wherein Scheme
namely “Kesart Flals" is onganized
wherain on First Floor of Tower - B, Flat
Mo, 104 admeasuring 800 sq. fest built-
up area siluated at Akapur, ".fadndafal

bounded as follows: East; After Margin
Plod N3, West ARer Margin Yogismiiti
Apariment, Morth; Flaf Mo. 101 & Flat
Mo, 102, South: Afler Margin Rosd,

Mr. Rathod
Katankurmar
Marsinhbhai

Residential
Symbolic

india, BHARUCH-Ill BRANCH (16131), 1516, Vrundavan Park Socie

30.24
# Interest
+ Expenses

ty, Ladeshwar

Bharuch -392015 Branch Contact- Shri Manoj Machhiwal Mobile - 9752693440

Road,

35,25,000.00
3,52,500.00

| Dale ; 21-D4-2026

POSSESSION NOTICE (FOR IMMOVABLE PROPERTY)

Whereas the undersigned being the authorized officer of the Shubham Housing Development Finance Company Limited
(herainafter called Shubham) under the Secoritisation and Reconstruction of Financial Assets and Enforcement of
Security Inferest Acl, 2002 and in exercize of powers conferred under Section 13(12) read with rule 3 of the Security
Interest (Enforcement) Rules, 2002 issued demand notice calling upon borrawers to repay the amount within 60 days
from the date of receipt of the said nolice.

The borrowers having failed to repay the amount, notice is hareby given to the borrowers and the public in general that the
unclarsigned has takan possassion of the properly describad herein below in exercise of powers conferrad on Rim under
saction 13(4) of the said Act read with rule 8 of the Sacurity Inferest Enforcement) Rules, 2002,

The borroweers inparticular and the publicin general is hereby cautioned notto deal with the property and any dealing with the
property will be subject to the charge of Shubham Housing Development Finance Company Limited for an amount datailed
betow and intarest thereon.

The borroweer's attention is invited to provisions of sub section {B8) of section 13 of the Act, in respect of time avaitable, to
redeem (he sacurad assets, Datayls are as helow,

5 Damand Notice Affixation
| Loan No./Borroweris) Name | o5 o) Secured Asset Date
1|Loan No.VAD_1403_019171, | 15-D1-2026 | Flat No T-1, 4th Floor Nirman Flats Ne Darbar Chowki
Rajesh Jagdishbhai Ajmeri, & Manjalpur Vadodara Gujarat 390011 Area : 390 Sq.Ft, | 18-04-2026
Sonal Rajeshbhai Ajmeri 3,37, 7137/ | Boundaries : East - Flat No.T-2 , West - After Margin Piot Mo.
A, Beorti - After Bargin Flot Nous, South - After Margin FP 262
2|Loan No.SRT_1409_027361, | 15-01-2026 | Flat No-309, 3rd Floor Sai Darshan Apt., Plot No-G/7 C/8
Sandip Krishnabhai Mali, & C/9 Shree Balaji Green Block No-111, Mouje Kadodara, | 48 na-2026
Chhayaben Krishnabhal Mall | ¥ 2,27 ,603- | Takuka Palsana, Distt Suret, Gui.- 394327 Area: 15805, Mirs
3| Loam No. RAJ_1211_003520, _ R 5 No. 134 . Plat No 14 Pailki Mortharn Side Land G5 Ward
el 15-01-2026 L W h LAY k: :
aWANKUMar Frakas & I'-.I|:!.1E Shivam ngd_r Sgcalty E_I-.-H H_arw-'-u_e . Weigh- | y8-04-2026
Sardar, ¥ 2,13,325/- | Bridge, Near B. T. 0 Rajkot. Tal & Dist. Rajkot, Gujarat 360001
Vijayakumari Pawankumar Area: 40.00 Sq.Mtrs. Boundaries : East - Plot bo. 19, Wast
Sardarjl - Road, Narth - Plat Ne.13, South - Paiki Plot Property
Place : Gurgaon Authorised Officer

e TR e e e R L T e om

TATA CAPITAL LIMITED

Regd. Office: 11th Floor, Tower A, Peninsula Business Park,
Ganpatrao Kadam Marg, Lower Parel, Mumbai-400013.

POSSESSION NOTICE (FOR IMMOVABLE PROPERTY)

(As per Rule 8(1) of the Security Interest Enforcement Rules, 2002)
Whereas, the undarsigned beng the Authorized Officer of the Tata Capital Ltd., (hereinafler rafarred Lo as “TCL - Translares| through
Tata Capital Financial Services Lid thereinalier referred fo a5 TCFEL - Transferor) vide Drders daled 24th November 2023 passed by
Mabional Company Law Tribunal, Mumbs vide scheme of armengement al.gresd bebwsen Tata Capital Fmancial Services Limited
ITCF3L") ag Transferors and Tata Capital Limiled ("TCL”) &3 Transferee under the provisions of Sections 230 1o 232 n'w Section 66 and
other applicable provisions of the Companies Act, 2013 ("said Scheme”] having our registered office at 19th Floor, Tower A, Peninzula
Busiress Park, Ganpatrao Kadam Marg, Lower Parel, Mumbal 400 013, under the Secunitization and Reconstruction of Financial Aszets
ard Enforcement of Sacurity Inferest Act, 2002 and in axercise of powers confered under section 13(2) read with rule 3 & 3 of the
Security Interest (Enforcement) Rules, 3002, issued & Demand Motice as mentioned below caling upon the Barrowers bo repay the
amouni menficnad in the notice wilthin 60 days from the date of the said nedice, The Bomrower's attention is invited to provisions of sub-
saciion [(B) of section 13 of the Act, inrespectof ime avatable, ioredesm he secured assats.
The barrowers, kaving faied 1o repay the amount, notice is hereby given 1o the bommowers, in particular and the pabilic, in general, that the
urdersigned has taken Possessaon of ihe property described herein below in exercise of powers confemed on him under saction 1.3{4) of
the said Act read with rule 9 of the said Rues.
The borower, in paricularand the public i general, are hereby cautioned not to deal with the propenty and any dealings with the
proparty wil be subjact 1o the charge of the Tata Capital Limited, for an amount referrad 1o below along wilh interast therean and penal
inlerest, charoes, cosls ale, from date of demand nolice

UL

Branch Contact-Shri Puneet Garg Mobile-9381073166
Flat no. C-803, 5%th Floor, Shivam

Mis Rishay All that piecs and parcel of the : -

: Loan Name of Obligor{s)/Legal Heiris)Legal Amouni & Date of Demand Data of
F&Tﬁm ek s il Sy Account Nols), Repressntativals) Notice{s) Possession
Representad b i A TCFLAGZI | 1Ms. Sandhya Jarl (Borrower] ZMr. | Rs. 23.19.954- (Rupees Twenty Three Lakh | 20th April
throuah its Piot Mo. F-1, Partosh App., Paiki Flat ; _ .

i r'qgatnr' Nao. B-11, Near Aml Colony, GIDC GO0001199 El:haratl Mavinlal Rana (Co Borrower) 3.Ms. Nineteen Thousand Nine Hundred and Fifty 2026
El‘r'|ll_]I Reena Bipin |Ankieshwar, Dislt Bharuch, Third| SmtResna | Residential 1358 12,47,000.00 6103 Naimika Bharatkumar Rana (Co | Four Only)ie. Rs.16,18,758- (Rupees Sixieen
4 Rai & Smt. Reana |Floor, Buill up Area sq, mir, 60-00 and|  Bipin Rai m + Interest 190 .00 TCFLADZ1 Borrower) 4.Mr. Nilesh Navinial Rana (Co | Lakh Eighteen Thousand Seven Hundred and
Bini Rt e T Physi + Expenses | 124700.00 E00001331 Borrower) having address at Add; Plol No. Fifty Eight Only) in Loan Account No.
[Elgrrnwa Buned 22 Bikoié: Botkidaras: 4581 G, Lalima Group Housg. Soc. Assocation, | TCFLAO216000011996103 and Rs.7,01,196/-
Martgagor) and | pjorih- Adjoining L-Elﬂﬂ in EDII.IIHI— Mear Ufjivan Small Finance Bank. Udhana, |  {Rupees Seven Lakh One Thousand and One
Sh, Bipin : " Sural 394210 Also Add: 3-2939-40, Arorut | Hundred and Ninety Six Only) in Loan Account
Ramakbal Rai :ﬁ:ﬂﬁﬁd ;”Eia;;qc“'m"” it | Sanmukhani Wadl. Rustampura. Surat | No. TCFLAD216000013314591 as on 07-01-2026
(Co-Borrower} ' ' | 335002 Date of Demand Notice: 07th January 2026
All that pieces and parcals of the Description of Property: All that piece and parcel of the property sfuated in Surad Districk, Sub-Distict Surat City, Moje Village LUdhna,
Sh. Satishbhai  |Mmavable property at Gamtal House Revenea Survey No. 33, 41 and 289, TP Schame Mo. 1, Final Plot No. 1, cn the land of Lalim Group Housing Soclety’, a property with a
Chandrakantbhai |[Fachayat Property No. 187 adm. sh canstructan up bo the legal plnth registenad from Fiot Mo, 84 has baen buill, the area of the plot is 51,83 sq.m. which is regstered in the
Solank 115.20 sq. mirs. Of Plot area and] Satishbha Surat Municipal Corparation's assessment office with Tenament No. 0278-01-2861-0-001 on which a property with & construction af
(Barrower & anstrection adm, 111,48 sq. mirs. OniChandrakantbhai _ 144 57 .98 5q.m., in which we have 24 share of the other partiesi.e. 25.9155q.m. and 28 99 sq.m. The property, including the undivided share
Mortgager} & Ground Floor and 69.68 sq. mirs. On|  Solanki Residential 13,10,000.00 of the buikding and all the intemal and external rights of use relating thereto, is subject o the following peovisions: Boundaries: East:
5 gmt. Falguniben Téri11g!mr. Eali_g_fc-n{ﬁtéucll':dm? ad[rgnd 5; —Symbm; +ELnlErﬂﬂt 13100000 Sanyam Rasta West Property with applicabie plof no. 107 North: Praperty bearing Plot No. 83 South: Property with appicable plat no.
dounis (3 Game Ko, Dt oharc] b o 20 S5 R G
Lf;fg:g;fer % INorth- Space for Pyt Residential, In|  Solanki Plage: Place: Surat, Gujarat For Tata Capital Ltd.
South- Primary School, In Easl-
Ternple, In'Weast- Road
Ellhaair"rlmai-a nDd;iuzﬁu ﬁig‘:‘. Flr.?:;; n— 10.50 or— Public Notice For E-Auction Cum Sale
il Lkily, esidentia ! LR, Sl of I to IFL Howma Limited {IFL HFL) C 18 Ctffice: &t Plot Mo.08, Lidyog Viher, Phase-IV, Gurgaon-122015
Chetankumar  |padmavati Nagar, Rajpipla Road. ————— | +nterest | ——r r-?;.rﬁrﬁﬁ?ni? Bt nadabad Commercs Houss, 481 J!-;|mr.c¢flrun'::?:1r-'|au:spf Ner Shell PelrnIFuhp.mEr;drugﬁ_ﬁm:‘ u?al:l.nagar.
Ghanshyambhai Sarangpur, Ta-Ankleshwar & Dist- Physical |4 Expenses | >2.000.00 Anmedabad - 380051/1st Flooroffice No.14 Kanjibhal K. Sorathia (Huf) Madhabat Mali-A wing Near Chitrakut Circle,Ward Mo-8 Anjar Gujarat-
Vekariya Bharuch 343001 Chetankumar pe ATH1A0 urcer the Securilisation and Reconstruction of Finsncial Assels and Enforcament af Securily inberest Act, 2002 [heseinaller “Acl), Whereas
& Gh mbhai the Authorized Officer (CACT) of BFL-HFL had taken the poesessicnof the fafowng propemydies pursuant bofha nofice issued L'r|'51£|2|l:c'lhuﬂ-anlhe ialowing
B = : o anshya laan Sceauntsiprasesett 2. wilh 3 fight i 52 lhe <ams o “AS 15 WHERE 1 BASIS, AS 15 WHAT IS BASIS AND WITHOUT RECOURSE BASIS far
Dineshbhai Flat No. D-501, J th Flaar, Velarya 10.50 I'E‘.Ei{illkl"lli“"l"'_- L'sduns, Thi Sak will e dona by theundarsigned fhough s-aucion platfam provided at the wa bste: wwa iilanahome: com
Vekariya S/0 E:; rrr1s|rt1enrr':'I dan Sﬁ:ugil'.'- Ela?j r Residential Pl 5,90,000.00 Eamr{ﬁ iy Demand Notice Date Description of the immovable u:r ol Physical Reserve Price ||
M.J. Vekariya mavall Nagar, Rapipa hoad, G o P ntere R o-Borrows oM preperty! Assel o Rs, 12620000 {Fupaes
Sarangpar, Ta-Ankleshwar & Dist- Physical |, Expenses 50,000.00 Guarantoeis| 14032022 Rs. 162070700 | Al fiat part and parcel of the propery 05I04/2026 Pueive Lakh Sty e
Bharuch 393001 m.ﬁumahliﬁ'ﬁll-ﬂrzlllﬁnil mﬂﬁuﬂg hearing: Flat o B-102, 4 Floor Wing- | Towl Outstending As || nousand Oty
. ¥ a 1. de : ! i i 3 B 1 L omery Demgeil |
Branch-Bharuch ll, Office No. 1,2 &3 Shree Mangalam Complex, Near Kasak Circle, Bharuch 382001 h&:ﬁﬂaiﬁf"aﬁanauv ard Minety Sevan Onkyl E.{ai:szmﬁm?mrhgi ggﬂ%ﬂﬁaﬂ;. [‘iulpeﬁes Eﬁ;ﬁﬁmﬂ?

Disfrict & District Bharuch, Gujarat.
Boundanes; East. Marufi Workshop,
West: Flat No.1002, Morth: Filat

No, 1004 , South: 5.7, Workshop

L)

Eﬂ-:::indm Residency, 0. G and G2 SRNO.
; NP [r‘f'E'll'l':'. SREMNO. B4/3 Paki; . Residential B.B6 7.07.100.00
7 |Sinah {Borrower) |y - Gadihol, TA. Anklesiwas, Dist| MrRavindra | TSy poyppggy |
Hlirl'nar?m Bharuch, Gujarat Boundarips: East-| o onat | Physical | 4 gypenges | 70.790.00
(Co-Borrower) Flat Mo, C-504, West = Flat no. D-503,
Morth;- Road, South:-Iift and passage
All that pieces and parcels o
immavable property bearing Flat
Mo 1007, 10ih floor, built-up area
89.033 sg. mirs. and undivided share
Eif;l:;:r%hai of land area 10.13 sq. mirs. made out| MF. ?'ETJ:‘E:'F'
(Bo H& on Satyam Apartment of Green Ghai Residential 43.61 20.36.000.00
B I'!rs“FEr:-m"ga Avenue Complex of Survay/Black No % — | +Interest | ————
SandeepGhai | 03/1+2+3 paikee [A-1 10 A9, situated| e ‘pogia | FTYSCH | 4 Expenses | 29380000
(Co-Borrower) in the sim of Village Bholav, Sub- E-andﬁap Ghai

Shri Manohar Singh Mobile No. 8209834394

Contact Details: Shri Aman Saxena Mobile No.9455729973, Shri Anubhav Singh Mobile No. 8780339390,

This may also be reated as statulory 30015 days sale notice wr H{6)9(1) of Security Interest (Enforcement) Rulas, 2002 o the
borrowers) & guarantor(s) of tha above said loan(s), about the holding of E-Auction Sale on the above mentioned data.

Date & Time for Inspection of Properties: from 21/04/2026 to 11/05/2026 from 11:00 AM to 5:00 PM
For Detailed Terms & Conditions of the sale, please refer to the link provided in https:'www.unionbankofindia.ce.in

& for Ragistration and Login and bidding rules visit hitps:ibaanknet.com

Date : 22.04.2026 - Place : Vadodara

epaper.financialexpress.com

Note: EMD shall be deposited and Linked/Map with the Property ID before End Time of Auction.
Authorised Officer - Union Bank Of India

Erajapali Mr, Khizshalj Bid increase Amount  Mear Balyadev Tample, Canal Foad,|  Sevenieen Lakh Sily Fue One Lakl Twanly S

Sharary P i Rs25000.08- Fupees  |vata, Ahmedabed, 282445, Guartinda | Theusand Three Hurdred Faity Thouzand Two
{Prospect H;ﬁiﬂr Twenty Frva Thousand Cinly) (Peraameasuning 547 50 N " Theesz s oty Senen Paisaa Oy Huredred Only]
Mr. Elddik 2562025 Re. 51534500 | A fat pant and pencel of e propeny 24026 s, B30000,0- |Rupesas
Hasimmohmad Salyad | {Rup=as Bl Lakh Fifteen | bedsing phodro 74 surey no 23008k Total Outstanding As Eight Laish Thirty
Mrs Shabinabanu | Tnousand Three Hundred  |vilage varsamed taluk anjar dsiricl O Date 0842026 wntzand Dbyl
et and Forty Five Only) | butch gujarat- 370110 ama admeasunng | Rs, 1069628.41) (Rupees Tan [Eamest Wosay Depasil [END)
No- IL1M0308T) Bid Incresss Amount |10 53 fiProperty Type: Land_Awea,| Lakh Siy hine Thousand Six R B3000.011-

Super Bult Up Area, Carped Ares, | Hundred Twerty Six and Fary

= ;
Oing Paisa Oriy) L uﬂﬂsﬂfﬂh R-;“

R 20000, 3¢ IRUEIHE
filg]

Twenty Thoussand PrapestyArea: 559.00, 477,00, 305,00

Date of Inspeciion of proparty END Lasi Datn Date! Time of E-Aucticn

L (a6 ‘-_1:IJL' s - 140050 hirg QEMSENI2E 1 5 pm UEI;I;EE@S_&I_::EI:PE- 00 hirg
Made Of Payment - EMD payments are to ba made vide online mode only, Te make payments you have ta visit htps:iiwwe iflensheme, com and

pay through link available for tha property! Secured Asset only
Mote: Paymant link foreach Secured Assetis differant Ensure yousre using nk of the Securnd Aszat you intend to bay vide pubdic auction,

For Balamee Payimen - Login hitps s iiflonebame. com =5elect "My Bid" » Click on Pay Balanss A maunt
Terms and Conditions:-
1. Far participating In e-aucton, Insending badders requered (o reglster Selr cetals with the Sardce Provider hans:iwaw, [Bonetome.com |, well in
edvanca and has 4o creats the login account. login 1D and password. Infanding baddars hava fo submi e payment of tha EMD price o particpatian
Lipon payment, bidders are raguired o submit tha electronically signad E-Terdar Form/Bid Ferm {E-Sign) us'ﬂ? #air Aadhaar Mumber
Tha kiddars shall improve Shairaffer in mulizie of amount mergonad undar the cofumn "Bid Increasa Amount’. Incasa bid is placedin the s Bminubes
e he cleesing T al e auton, e closing S wil sutomaticaly gt exlended for S minules
Th sucnpsslul icder should deposl 2855 of the bid amoun! (e adusting EMT within 24 heursol i acoeptance ol bid price b 8§00 ard the balanoe T5%
iof thie b ameuntwithin 15 days trorm e dale of cordmaton of sk by the secured crediiar All depos Rand paymeni shall bein the prescibed mode of payment
Thie purchaser nas 1o bear the oot spplicabie stamp duty, fees, and any oiher statutory dues or other dues ke municiaal tax, 2asts ssanciaiad wilh
the conweryanoa or transfar ol the land and all otharinodantal costs, charges including alitaxes and rates autogoings relating o tha proparty,
The purchazar hesto pay TDS appkcable Io the ransactionipaymend of sale amount and submit the TDS certfcatawith [IFLHFL.
Bidders ara advisad l-:-l?:l ihrguh the website bitpa: 1 wasiiflanehome.com for detaiied 12rma and conditiona of auclion sale & aucton applicabion
form before submiting their Bids fortaking part in the eaucton sale proceadin
For defais, help procadure and online fraiming on e-suction prospaciive bigdars may contect the sarvice prowdar E mail (0= auction hkEgiifl.com
Support Halplng mo, 1800 2572 435
Far any query relaled lo Prapery details, inspaction of Property and Orfine bid et call IIFL BFL foll frae no, 1800 2672 498 from 09:30 brs bo 180 hrs
Lo tansiery b nckany 1o Fn:lﬂ:.l oF wen e b dm il = Caragdiilaneha me cam
Herdices b5 hesebry given 10 abave said bomiweers 1o collect the household arliches, which weane lying In e secursd assel al his Bme of Laking physics
F:ri.‘iE'iEil‘:-l'- within T cays. alhenwise lIFL-HFL shall nod be respansible farany loss of praperty under the cicumstances
10, Furhearlhe noice s hensby givento the Bomawen's. that in case fey fal fo coliact e above sald aticles same shall b sold inascordance with Law,
., In-case of defaullin payment & any stage by He sucoessiul bider | aucion purchagar within tha abowe stipidaied time; the sale will ba canceliad and
the emaund already paid wil be fordfeied {ir'-:illuning EMD) and the property wil be again put o sale
12, A0 ragardes the nphis 1o pestponedcancal or very tha terms and condition of fendan’zuction without a=signing sy reasan fereof. Incasa of any
tispuba in tender Bucion, tha decisian ol A0 of IFL-HFL will ke final.
15 DAYS SALE NOTICE UNDER THE RLILE 3 SUB RULE (1) OF SARFAES ACT, 2002
The Bomrowar ara hereby nobfied fo pay ta sum as mantiored sbove along with uplo dated inlerest and ancilary expensas before the dete of
Tandanbuclian, Biingwhech the praparhy will be aucticred Sold and balance dues fany wil ba recavarad with inberést anc asl
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